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Inadguration of Madras Refinery

8785. SHRI SITARAM KESRI . Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether Government have approa-
ched the Shah of Iran to visit India for
the inauguration of the Madras Refinery ;

(b) whether the Shah has accepted the
invitation and if so when the Reflnery is
likely to be inaugurated ; and

(c) whethér other foreign dignitaries
havé also beén invited for the same and if
0, the names thereof ?

. .THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGURAMAIAH) {a)
No. Sir. .

() 20d (0). Qo a0t arise.

VAISAKHA 9, 18%0 (SAKA)
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Compulsory Deposit Scheme

8786. SHRI SITARAM KESRI : Will
the Minister of FINANCE be pleased to
state :

(a) the total amount collected by
Government under the Compulsory Deposit
Scheme ;

(b) the interest which Government
would have to pay to the depositors on the
same ; and

(c) whether Government propose to
give any incentive to such depositors who
would like to invest their deposits in
Government bonds or other form of
Government savings ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARJI DESAI) : (a) The amount
collected in 1963-64 - and 1964-65 was
Rs. 39.5 crores. However, tonsequent on
repayments in the case of Employees®
schetbe and othef premature repayments
the amount outstanding at the end of last
year was nearly Rs. 30 crotes.

" (b) Simple interest at the rate of 4%
per annum is payable on deposlts remiining
with Government.

(¢) No such proposal .is at present
under consideration of Government.

Investment of Unit Trust Funds

8787. SHRI SITARAM KESRI : Will
the Minister of FINANCE be pleased to
state the manner in which the funds of the
Unit Trust of India are utilised and the
agencies or firms that have been receiving
or have received loans from the Unit Trust
of India or the firms and agencies in which
the funds of the Unit Trust of Iadia are
invested ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAT) : The Unit Trust has
no power to grant loatis to industrial
concerns. It is authorised under its. regu-
Jations to. invest, in any one individual
company, upto a ceiling of 5 per cent of
the total investible funds of the Trust or
10 per cent of the securities issued and
outstanding of the company concerned,
whichever is lower, though exception has
been made in the case of first-mortgagy





